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FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankru Board of India
(Voluntary Liquidation) Regulation: )

FOR THE ATTENTION OF THE STAKEHOLDERS OF
_ FIRCOSOFT INDIA PRIVATE LIMITED

1. | Name of corporate person FIRCOSOFT INDIA PRIVATE LIMITED
2. | Date of incorporation of corporate 28" December, 2011
person ;

3. | Authority under which corporate person| Registrar of Companies, Chennai
is incorporated / registered Y
4.| Corporate Identity No./Limited Liability | CIN: U74900TN2011FTC083799
Identification No. of corporate person
5. | Address of the registered office and | Registered Office as per ROC Company

principal office (if any) of corporate Master Data: Ascendas International Tech Park

person ; Crest Building, 12" Floor Chennai-600113
6. | Liquidation commencement date in 30" January, 2023
corporate person
7.| Name, address, email address, Name: Mr. Velayudham Jayavel
telephone number and the registration | Address Registered with the Board:
number of the liquidator Suite No. 108, First Floor, Kavery Complex,

96, Nungambakkam High Road, Chennai,

Tamil Nadu -600034 .

Email: fircosoftindialiquidation@gmail.com
velayudhamj@gmail.com

Telephone number: 044 35105300

Reg. No.: IBBI/IPA-001/IP-P01012/2017-

2018/11663

8. | Last date for submission of claims 01* March, 2023
Notice is hereby given that the FIRCOSOFT INDIA PRIVATE LIMITED has
commenced voluntary liquidation on 30" January, 2023.

The stakeholders of FIRCOSOFT INDIA PRIVATE LIMITED are hereby called
upon to submit a proof of their claims, on or before 1* March, 2023 to the liquidator
atthe address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only.
Al other stakeholders may submit the proof of claims in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 01.02.2023 Velayudham Jayavel
Place: Chennai IBBIIPA-001/IP-P01012/2017-2018/11663
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